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Shri T. N. Singh 1 May I know
whether the expected capacity of power
generation from the Bhakra  Nangal has
in any way been reduced from the ori-
ginal  estimate ; if s0, ' is the
teason ?

Shri Hathi 1 The capacity has not
been reduced. We have issued a press state-
ment to this effect.

, Sardar Hukam Singh : Was there @
mmEhim of overblaslting of the hills
on the site of the dam ?

Shri Nanda : I have dealt with that
very question. There were somec Sug-
|l::tion made in the press and by others
that the blasting which had been done
was done perhaps a little to0 much and
therefore it affected the sound-
nessot the foundatins. As soon
as this thing came to my notice,
I had the matter looked into in the best
possible manner and satisfied myself that
that had not occurred, and further more, 2
Board of consultants is rgoiru; to meet
soon with some experts from outside.
They will again go into this matter.

Unused Tranamitters

*1979. Shri Gidwani : Wil * the
Minister of Information and Broad-
casting be ple~sed to refer to th: reply
given tc Starred Question No, g8o on the
15th December, 1953 and state :

(a) whether the sokw medium wave
transmitters purchased long ago  have
since been utilised ;

() the number of such transmitters
lying unused for a long time ;

(¢) the pericd for which they were
lying in the stores :

(d) the cost of maintenance of these
transmitters while in  storage ;

(¢) the loss due to deterioration,

(D the cost of reconditioning the da-
maged equipment ?

The Minister of Information and
Broadcasting ( Dr. Keskar) (a) Yes,

(b) None.

(c) Six transmitters were received
during the period 1948-1950. One
was installed in 1951, Installation of
another one was done in 19%¢3, twoin
1954 and the other two in 1955,

(d) to (f). Fxcepting godowns char-
ges no cxpenditure: was incuired om
account of their maintenance, deteriora-
tlon or reconditioning.
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Shri Gidwani: Were these transmit-
ters purchased through D. G, S. & D.,
;ftqt ;:nlllng for tenders or on any ad hec

asis

Dr, Keskar : I cannot speak on'behalf
of the Director General of  Supplies
and Disposals. He follows the regular

rocedure laid down by the Government.
hether he did se in this particuur ::stance
L«:o not know, but I presume he
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Indo-Soviet Technical Assistance

_*1980, Shri Bogawat : Will the
Mltmster of Jron and Steel be pleased to
state :

(2) whether India would be sending
a team of techdicians of expertsto undeigo
tigining in the Urals Machinery Plants
or other plants in the U.S.5.R. under any
Indo-Soviet ~ Agreement for technical
assistance : .

(b) if so, how manj technicians or
experts would be sent and for what train-
ing and in what plants :

(¢) whether there has been any Indo-
Soviet Agreement on this subject ; and

(d) if so, the terms thereof ?
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The Minister of Commerce and
Industry and Iron and Steel (Shri T. T.
Krishnamachari): (a) to (d). 1 have
stated the position in my snswer to the
Siarted Questicn No. 1715 on the 13th
September, 1945, that éovernment are
still awaiting the scheme from the Sovict
suthorities,

Shri Bogawat : For what period
will these experts be there in the Urals #

Shrl T. T. Krishnamacharl : The
experts will be trained for the purpose of
the steel plant. As I said, until I get the
scheme, the final project scheme, for the
U.S. S. R. authorities, I willnot be able to
say anything about it

Iron and Manganese Ore

*1984. Shri R.N.S. Deo : Wil
the Minister of Commerce and Industry
be pleased to state :

(a) whether it is a fact that Govern-
ment have received a Memorandum from
the Orissa Chamber. of Commerce regar-
ding the export of Iron and Manganese
ores ; -

(b) if so, the main difficulties of the
mine-owners, and the remedial measures
taken in the matter ; and

(c) the steps taken for providing
marketing facilities of  mine-owners-
p_rodu?ccrs in proportion of their produc-
tion .

The Minister of Commerce (Shr
Karmarkar ): (a) The memorandum of
the Orissa Chamber of Commerce re-

arding export of iron and manganese ore
as come to the notice of Government,

.(b)and (c). The quots system  was
Knmnly introduced to facilitate exports

y new comers and mine-owners because
under the cir-umstances prevailing in 1953
new comers were finding great difficulty
in securingy wagons for movement of their
ores. More than 50 per cent of the avail-
able railway space is now being allocated
to mine-owners for movement of ores for
export. Allotment is made pro-rata to
their production. Their main grievance is
against  established shippers other than
; ers being allowed to participate
in the movement and export of ores.
Government are not prepared (0 accept the
suggestion that established ship. ers should
be completely eliminated from the quota
scheme for the allocation for wagons.

Shri R.N. S. Deo: May 1 know
whether the Government are taking 1oy
ateps for quality control in the export of
mineral ores ?

Shei Karmarkar ; We are not taking
any. That question has pot arisen.
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Shri R. N. S. Deo: May I know
whether middlemen shippers are encoura-
ged in other export commodities, the major
exports  like coal, textiles,tea, jute etc.,
and if not, why middlemen shippers are
cncoungocf in the mineral industries ?

The Minister of Commerce and
Industry and Iron and Steel (Shri T.T.
Krishnamachari) : The main purpose of
our allowing exports is that we should
earn foreign exchange, and all the precaui-
tion that we take is to subserve that pur-
pose, that is, goods really move out. We
cannot encourage people merely because
they happen to be the primary owners if
they do not have foreign contacts. Fo=

reign contacts are essentinl Wherever this
is not necessary, other of people are
encoura to have a clrim to the ex-

portof these goods, but the main purpose
canot certainly be ignored in this matter.

Shri Sarangadhar Das : In view of
the fact that almost in everything it is the
purpose of the Government to eliminate
intermediaries, may I know why inter-
mediaries in this case, the shippers who
had monopolised all the space in the dock-
yard of Calcutta, should be given pre-
ference over mine-owners who are produ-
cing, and that on the pleathat the mine=
owners have no foreign contacts.

Shri T. T. Krishnamachari: The
mine-owners have to prove that they have
foreign contacts. To the extent that we
do not have a large quantity of these
ores lying in the Calcutta port Wwe are

repared to encourage mine-owners. But
repeat what I said earlier, namely that the
main purpose so far as Government are
concerned is that we should have ex-

ports.

Shri P.C. Bose: Inview of the pro-

construction of the new iron and

steel factories, do Government se to

take over all these mines from the
hands of individuals ?

Shri T.T. Krishnamachari: No. There
is no need, because we have got such a large
quantity of ore available in this country that
even if we go on exporting for the next
hundred years, we shall still have enough
ore for our stecl plants.

Indian Textile Industry

*7986. Shri Bishwa Nsth Roy:

Will the Minister of Commerce and

be pleased to state whether the

Indian mﬂ‘l’:n Industry is expected

to make up the loss by the end of the cur-

rent Year which resulted to thelabour strike
in the textile Mills at Kanpur ?





